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" %437, SHRI SAMAR MUKHERJEE ..
Will the Ministér of FINANCE be pleased
to siate @ .

(a) whether the Bureau of Public
Enterprises has sent directions to all pyblic
sector undertakings not to effect’ any
increase in wages, salaries and l"rmne be-
nefits to their employees; o

(b) if so, a gist of those directions and
reasons therefor ?

THE MINISTER OF FINANCE (SHRI
YESHWANTRAO CHAVAN) : (a) and (b).
Finance Ministry have issued instructions
to the administrative Ministries and Public
Enterprises in October 1971 that there
should be no general revision of wages or
increase in fringe benefits in the Public’
Enterprises and institutions where Govern-
ment have a majority control without prior
consuitation with the Central Government
(administrative Ministry concerned acting in
consultation with Finance Ministrp), in
view of the present situation causcd by the
large influx of refugees from Bangla Desh
and the consequential need for economy
all round.

Increase in price of residual oll sold .
to Gujarat State Electricity Board

*438. SHRI K. 5. CHAVDA.
SHRI P. M. MEHTA :

Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state :

(a) whether the price of residual fuel
o'l sold to Gujarat State Electrity Board
for Dhuvaron Power plant has been increased
from Rs. 45 to Rs. 138 per tonne;

(b) if so, the reason therefor; and .

(). whether Government have offered
to refer the matter to arbitration?.

THE MINISTER OF PETROLEUM.
AND CHEMICALS (SHRI P.C. SETHI):
(2) and .b) Owing to ‘the .absence of a. .

settlement on the prige of low . sulphm-. .

heavy stock, also known as residual fuel -





